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RE.   SYNOPSIS  OF   PROCEEDINGS     
OF THE RAJYA SABUA 

SHRI KALYAN ROY (West Bengal): Sir, 
before you go to the Calling Attention, I have 
got a serious submission to make which 
affects all the Members of this House and the 
Secretariat of the Rajya Sabha. If you please 
see the Synopsis of Monday, the 28th July, 
1980, you will find that the speeches which 
have been made by both the Opposition and 
the ruling party have been so well edited that 
it gives a very misleading impression. I say 
'well edited" because all the Members who 
took part in the debate praised Mr. Satyajit 
Ray, including Mr. Sathe the Minister of 
Information and Broadcasting. Please listen to 
me. This is not an innocent thing. This is the 
result of some clever editing. All references in 
praise of Mr. Satyajit Ray have been omitted 
and blacked out; only references to Mr. 
Satyajit Ray where aspersions were made on 
him have been summarised in the Synopsis. 
All the references by me and other Members 
have all been omitted and blacked out; only 
those portions where Mr. Satyajit Ray has 
been ridiculed, attacked and criticised have 
been given. It is not so innocent. It is not fair. 
It gives a misleading impression about an out-
standing director of the country. This has 
been done deliberately. Are the Synopsis 
edited by some censor sitting in some room? 
Mr. Satyajit Ray has been vilified in the 
Synopsis. All praises have been totally 
eliminated. 

SHRI BHUPESH GUPTA (West Bengal): 
Generally, I do not speak on this. Sir, I would 
request you to look into this, because... 

MR. CHAIRMAN; If only you give ma a 
chance to say this. I will personally look into 
it and compare the 

summary and the proceedings. If there is 
anything, I will issue a supplementary 
bulletin. You don't have to rub the thing so 
much. There is a very good English 
proverb—I do not know whether I am wise 
or not—"a word t0 the wise". 

Now we shall take up the Calling 
Attention Motion. 

Mr.  Pandey:....   Just    a    minute, we are 
changing horses just now. 

[The  Vice-Chairman    (Shri  R.  R. 
Morarka)   in the Chair]. 

CALLING ATTENTION TO A MATTER 
OF  URGENT PUBLIC IMPORTANCE 

N\ a-implementation of the decision taken 
by Government after nationalisation of 

Coal Mines, for converting the Gorakhpur 
Central Labour Department into a Central 

Employment Exchange 

SHRI NARSINGH NARAIN PANDEY 
(Uttar Pradesh): I call the attention of the 
Minister of Labour to the non-implementation 
of the decision taken by Government after 
nationalisation of coal mines, for converting 
the Gorakhpur Central Labour Department 
int0 a Central Employment Exchange which is 
causing hardship to lakhs of labourers from 
the eastern part of U.P., and the steps taken 
by Government in this regard. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH): Mr. Vice-Chairman, Sir, the 
Central Labour Depot in Gorakhpur was 
established in the year 1942, primarily to 
meet the growing demand for labour for the 
active forward areas of Assam in connection 
with the building of roads. Later, it continued  
to  meet the    demand for 
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labour to build aerodromes and railway 
projects. Sc cnetime in the middle o'f 
1943, a baieh of workers was sent as an 
exper mental measure to work in the Sinj 
ireni Collieries. In course Of time a 
iumber of collieries in Bengal, Bihar and 
Andhra Pradesh, where ther. was 
shortage of local labour, began to rely on 
workers from Gorak lpur. At the instance 
of the the n Government of India, various 
mi ie owners joined to form the Coalfiel 
Is Recruiting Organisation in 1946. The 
Organisation entered into an agreement 
with the Gorakhpur Labour Depot to 
recruit labour. Workei 3 went out for 
periods of 11 months of employment and 
returned on r jplacement by other 
workers. 

With the natio lalisation of coal mines, 
this systen of contract labour was 
progressively replaced by recruitment Of 
workers en regular and long term 
employment 

As the scope foi employment in the 
coal mines declined it was decided early 
in 1976 to :onvert the Labour Depot into 
a C< ntral Employment Exchange to 
prov de employment opportunities to un 
killed workers of the area to work i 1 
various public and private sector an 1 
public sector establishments. H iwever, 
with the States actively encouraging 
employment through th'ir own 
exchanges, the demand on tike Central 
Employment Exchange has been 
declining. Many of the facilr ies built in 
Gorakhpur for the assembly of workers, 
their medical examination and the 
maintenance of t eir accounts are being 
used less a d less. A team of two senior 
officers have been deputed to Gorakhpur 
to explore what alternative use can 
bmade of the land, the buildings an i 
other facilities which are now id 2. 
771 RS—6. 
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THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA): Mrs. Pratima Bose. Not 
here. Yes, Dr. Bhai Mahavir. 

SHRI NARSINGH NARAIN PAN 
DEY:    Sir .........  

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Order, please. You had 
y°Ur chance and now let others have 
their chance. 

SHRI NARSINGH NARAIN PAN-
DEY: I had my chance. But the Minister 
also should speak on what is mentioned 
in the Calling-Attention Motion. It says 
"non-implementation 0f the decision 
taken by Government after 
nationalisation of coal mines, for 
converting the Gorakh-pur Central 
Labour Department into a Central 
Employment Exchange", that decision 
was taken Ky'the Government and it was 
by an order of the President. It has not 
been done so far. (Interruptions) The 
building is there. The question of the 
Central Employment Exchange is there 
and the body is there. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): I think the honourable 
Minister has replied. 

SHRI NARSINGH NARAIN PAN-
DEY: It should not be mixed up between 
Central Employment Exchange and  ... 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA); The hon. Minister said 
that he is prepared to do what you want. 

SHRI P. RAMAMURTI (Tamil 
Nadu): He is also ordering an inquiry 
into it. 
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THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA : No, please. Whatever answer 
h.» could give, he has given. 

DR. BHAI MAHAVIR: Mr. Vice-
Chairman, Sir: will you not protect us in the 
matler? At least, we expect the Mini ter to 
answer certain points. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Whatever answer he could 
give, he has given. If you are not satisfied ... 

DR. BHAI MAHAVIR: We expect a 
better answer. He has to be just reminded to 
say whether the Government intends to 
continue the policy of reserving certain 
products which can be produced in the small 
sector for the smalj sector. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA); He has said that a report 
would be placed on the Table o'f the House 
as soon as he gets it. 

DR. BHAI MAHAVIR: That report is only 
on that particular episode, and not on the 
question of reservation for small units. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA):    Shri Shahi, please. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Order please. (Interruptions) . 
Mr. Nageshwar Prasad Sahi. 
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SHRI P. RAMAMURTI: The coal-
mines are situated in Andhra Pradesh, 
West Bengal, Bihar, partly in Orissa and 
in Madhya Pradesh. As far as Bengal is 
concerned, the coalmine workers come 
mostly from Bihar and from Orissa as 
well as from Gorakhpur district. 
Therefore, in order to co-ordinate the 
activities of recruitment of these people 
and to see that there is not much 
overlapping or much weightage given to 
people from on% State, will the Central 
Government think of opening employ-
ment exchanges for coalmines separately 
in all these five States and also for having 
a co-ordinating organisation so that they 
are distributed properly among the 
coalmines in all these areas? This is the 
only question I want to ask. 
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REFERENCE  TO   THE     REPORTED 
LATHI  CHARGE   BY     POLICE   ON 
LOK DAL WORKERS  IN    MEERUT 

ON THE 28TH JULY, 1980 


